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Adv Sangramsingh R Bhonsle <srb.chambers@gmail.com>

Service of Affidavit of Advocate for Appellant in the matter of Appeal No. 641 of
2025 (WZ) and other connected Appeals.
1 message

Adv Sangramsingh R Bhonsle <srb.chambers@gmail.com> Thu, Feb 5, 2026 at 12:37 PM
To: aniruddha1488@gmail.com, nitindeshpande0311@gmail.com, ps2mefcc@gov.in, lmc.moefcc@gov.in
Cc: Adv Sangramsingh Bhonsle <sangramsinghbhonsle@gmail.com>

Ma'am/ Sir,
I am the Advocate appearing for the Appellants in Appeal No. 641 of 2025 (WZ) along with other connected
Appeals. The abovementioned matter is listed before the Hon'ble Tribunal today, i.e. on 05.02.2026 at Item No. 2
and 3 (with connected matters). During the course of hearing, the Hon'ble Tribunal directed the Advocate for the
Appellants to file the present Affidavit. 

Please find attached a copy of the Affidavit of the Advocate for the Appellants in the abovementioned matter.
Kindly consider this email as a service of the same on your Office.

Regards,
Sangramsingh R. Bhonsle
Advocate On Record
Supreme Court of India
H-5, Second Floor, Lajpat Nagar III,
New Delhi - 110024.
Mob- 9545809120
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